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Publleatloa. of LIst of Special Execu-
tive Marlstrate. In Maharulltn. 

1741. SHRI RATANSlNH RAJDA: 
Will the Minister of HOME AFFAIRS 
be p:eased to Gtate: 

<a> whether it is a fact that the 
Gov~nment of Maharashtra have re-
cently published a list of apeclal Exe-
cutive Magistrates; 

(b) whether Government contem-
plate to abolish complete:y the sai«l 
list; 

(c) whether it i. also a fact that 
the Government of Maharasbtra had 
appointed these special Executiye 
Magistrates tor a period of three 
years; and 

(d) if SQ. the names of spec.l be-
cutive Mqistratel published Ih tte 
J4aharaahtra Government GQette? 

THE MINISTER OF STATZ IN 
THE MINISTRY OF HOME AFFAIRS 
AND DEPARTMENT OF PARLIA· 
MENTARY AFFAIRS (SHRI P. YEN-
KATASUBBAlAH): (a) and (d). The 
State Government have published a 
list containing the namel of 3714 
Special Executive Magistrates in their 
General Administration Department 
Notification No. SEM .. 178U-Deak V 
dated 26th January, 1980. 

(b) The matter is under COMidera~ 
tion. 

(c) The tenure of the Special Ex('~ 
cutive Mag.istrates as notified is for ,. 
period of two years from 26th Janu~ 
ary, 1980. 

Threat 01 Olon.re of Cachar Paper 
Mlll at Badarpur (~) 

1742. SHRI SANTOSH MOHAN 
DEV: Will the Minister of INDUSTRY 
be pleased to state: 

(a) whether Government are aware 
that the Cachar Paper .Mill at Badar-
pUr (Assam) (a unit of the Hindus-
tan Paper Corpn.) is facing a threat of 
closure beCause of non-receipt of raw 
materiala from the Ne Hilla and due 
to lack of allocation ot funds by the 
Central Government for development 
worn; a~d 

(b) if so, what steps Government 
propose to take to streamline the 
production by m.kin, available the 
development funds and what stepS 
Corporation propose to take to pro .. 
cute the required raw materia., 

THE MINISTER OF STATE IN 
THE MINlSTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): 
<a> No, Sir. 

(b) Doeo not arlle. 




